
69 Written Anmers SRAVANA 19, 1893 (~AKA) Writtell Awwers 70 

Progress of Agrc-b::scd Industries. 

7404. SHRI JYOTlRMOY BOSU: 
Will the Minister of INDUSTRIAL DEVEL-
OPMENT be pleased to state: 

(a) the progress of Agro-based industries 
in each Stale during the last three years; 
and 

(b) the impact of these industries on the 
employment situation and industrial produc-
t ion in each Stale? 

THE MINISTER OF STATE IN TI-IE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): 
(a) and (b). Data received from 7 States 
and 8 Union Territories is given in the 
statement laid on the Table of the House. 
[Placed in Library. ,"iee No. LT - 873171] 
Information in r,spect of other States and 
Union Territories will be collected and 
placed on the Table of the House. 

Development of Small SC:lle Industries 
ill Rural Areas by Ellgillc('rs 

7405. SHRI S. M. KRISHNA: 
SHRI P. GANGADEB : 

Will the Mini~ter of INDUSTRIAL 
DEVELOPMENT be pleased to state: 

(a) whether the Forty-Fourth Annual 
General meeting of the Institution of Engi-
neers at Delhi was addressed by the 
Prime Minister in which she has urged the 
engineers to work for the development of 
small scale industries in rural areas; and 

(b) if so, whether she has agreed to give 
all opportunities to engineers in this regard? 

. THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD): 
(a) Yes, Sir. 

(1:» The Prime Minister had stated that 
"opportunities are not given; opportunitics 
are made and taken and it is for the young 
engi<lcers to have the couragc, the determi-
natinn and the prcseverance which is nccdl:d 
to attract an opportunity and to make the 
best lise of it when it comes". 

Incidents of Looting in Pa~senger and 
Goods Trains and at RaihvllY Stations 

in Jhansi Division 

.7406. DR. GOV!ND DAS RICHHA-
RIYA: Will the Minister of RAILWAYS 
be pleased to state: t' 

(al the number of incidents of looting 
that took place in Passenger and Goods 
Traius and at Railway stations in Jhansi 
Division from January, 1969 to May, 1~71 

together with brief description thereof; 

(b) the loss of Railway and private 
property suffered as a result thereof; 

- (c) the number of Railway employees 
who suffered loss of property and the 
number of those who were injured in the 
said incidents; 

(d) the steps taken or proposed to be 
taken by Government for the safety of the 
pas~engers and the employees; and 

(e) whether Government proposed to set 
up a Committee consisting of representatives 
of the puhlic and railway and pol ice officials 
to go into thi'> problem and sllggest reme-
dia I measures; if so, when? 

THE MINISTER OF RAILWAYS 
(SI-IRI HANUMANTl-IAIYA): (a) The 
number of incidents of looting of passenger 
and goods trains repor,ed during the period 
from January 1969 to May 1971 is two and 
one respectively. Brief des=ription of each 
case is given in the attached statement. 

(b) The loss of property sufft'red in 
regard to Railway properly is Rs. 500/-
approx. Los'> of public property is also 
Rs. 500/-approx. 

(c) No railway employee suffered loss 
of property but one GU:lrd and one Rakshak 
of the Railway protection Force sustained 
inj ries. 

(d) To the eXlent possib~e, night passen-
ger and goods t rains are cswried by Govern-
ment Railway Police and Railway protect ion 
Foree. Plain clothed men are deputed to 
kerp strict vigilance over rai Iway criminals. 
Close liaison is beillg maintained with the 
the State Poli.:c. 

(c) No. 
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Statement 

1. On 2. 11. 1970 some miscreants ente-
red in 3rd Class compartment of 523/Dn. 
passenger nain al Orchha station and,looted 
passenger's property worth Rs. 500/- consis-
ting of cash, watch, books and woolen cloths 
and fled away by pulling the alarm chain 
at Outer Signal of Orchha station. Govern-
ment Railway Police; Satna registered the 
case under section 395 IPC which is \Iuder 
investigation. Neither arrest nor recovery 
of any property has been made so for. 

2. On 28. 2. 1971 the Guard of 357/0n. 
Passenger train was stabbed and thrown out 
of brakevan at 'B' cabin of BijoIi station 
and the miscreants fled away after making 
unsuccessful atlempt to loot cash from the 
cash safe kept in Brakevan. Government 
Railway police, Jhansi registerted the case 
under section 393/308 and 324 IPC. Four 
out-siders were arrested and the case against 
them is pending in the court. 

3. On 14. 2. 1971 N/30 goods train was 
attacked by criminals at Birlanagar station. 
They removed 7 bags bajra worth Rs. 5001-. 
Railway Protection Force staff rushed to 
the spot \\ohen the miscreants ran away after 
a scuffle with one Rakshak who received 
some minor injuries. Civil Pol ice, Maharaj-
pura registered the case under section 353 
and 307 IPC. No arrest has been made 
so fJr. 

Enquiry Commission to Inquire into 
Complaints ubout Jaldhaka Hydel 

Project, NOlth Bengal 

7407. SHRI DINESH JOARDER : Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether the Enquiry Commission set 
up by the West Bengal Government to 
enquire into the complaints about the 
Jaldhaka Hydel Project of North Bengal 
have found the Central Water and Power 
~ommissiol1 and the Member (D~sign) 
IOchargt: responsible for wasting public fund 
and for the failure of the Project; 

(b) if so, whether any action has been 
taken by Government allainst the officials 
concerned ; and 

(c) if not, the rea~ons thereof? 

THE DEPUTY MINISTER IN THe 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL): (a) No, 
Sir, the Commission did not hold any single 
authority or single officer responsible in this 
regard. 

(b) and (c). Does not arise. The 
Commission report has not yet been 
examined by the State Government. The 
Government of India was also not consulted 
at the time of appointment of the Commis-
sion. It is, therefore, felt that a high power 
Committee could have to review the report 
of the Commission bef(lfe Government of 
India can come to aoy conclusion. 

Increase in Coal Price 

7408. SHRI P. GANGADEB : 
SHRI S. M. KRISHNA: 

Will the Minister of RAILWAYS bo 
pleased to state : 

(a) whether the demand of the coal 
industry for increase in coal price has been 
rejected by the Bureau of Industrial Cost alld 
Prices; 

(b) whether the said Bureau had sugges-
tcd a cut in coal price; 

(c) whether Government have examioed 
the report of the said Bureau; and 

(d) if so, the decision taken by Govern-
ment in this regard? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA): (a) The 
Bureau of Industrial Costs and Prices while 

(not accepting the demalldfora.gelleral 
increase ill the price of coal, has recommen-
ded some increases wherever considered due. 

(b) The Bureau has also suggested some 
reduction in the prices of certain grades of 
coal. 

(c) Yes. 

(d) The Bureau's rccommendations in 
respect of price illcrcdses have been accepted. 
In other cases, Government have decided 
that existing prices should continue. 




